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Report of the Committee constituted as per the dfi@f Hon'ble National Green Tribunalin O.A No,
78372023 Dr., Rajesh Bahuguna vy State of Uttarakhand and Ors dated 040172024

In pursuance of the orders of Ton"ble National Green Tribunal in OA No. 75372023 Dr. Rajesh Babuguna vs State of
Uttarakhand and ors dated 04/0172024 2 joint committee comprising of PCCE(TolF) 1 Itk hand; Head of Regional

Oflice off MolE&CC Dehradun and DM Dehradun as mentioned below was constituted .

o Sh. Dhananjai Mohan, Principal Chiel Conservator of Forests( ol 1), | Ittarak hand.
e ShSantosh Tiwari, Regional Oflicer. Integrated Regional Office, Ministry of Lnvironment, Forests and

Climate Change, Govt. of India, Dehradun.,

e Smt. Sonika, District Magistrate, Dehradun.
The members of the Joint committee as mentioned above inspected the arca in question i.c. Aam wala

Tarla Reserve forest on 25™ June 2024,
Assessment of the ground situation: -

1 Preliminary survey of the area in question i.c. Aamwala Tarla Reserve forest was carried
out and .kml file was prepared for subsequent analysis. Visual interpretation depicts that

there is neither cutting of trees nor clearing ol land, as per the satellite imagery for the

period from 2010 to 2022 (Annexure 1). As informed by the Range Officer, Raipur,

there is no reported case of encroachment in this arca as per the official records.
However. in order to further verify it and to re-establish the missing boundary pillars,
vide letter no 2691/1-1, dt 13.02.2024 (Annexure 2) & letter no 4073/24-1, dt
27.06.2024 letter (Annexure 2a) sent by the Divisional Forest Officer, Mussoorie to
the Director, Survey of India. Director, Uttarakhand Geo Spatial Directorate has replied
to the above letter vide letter no. 1455/39-A-Survey Dated: 31- July 2024
(Annexure 2b) which is not clear regarding the survey work and reestablishment of the
missing boundary pillars. So, PCCF (HolF), Uttarakhand vide D.O. letter no kh-144/29-
3(3) dated 06-08-2024 (Annexure 2¢) has requested the Surveyor General of India.

Dehradun for carrying out the survey and demarcation of the area in question i.c.
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Aamwala Tarla Reserve lore
; Reserve Forest (Lad1|u1 aompartment 4a) and identification of the

location of the missing b ary pillars > meanti issi i
ssing boundary pillars. In the meantime, few missing boundary pillars

have been temporarily re-established (

Annexure 3). As soon as the Survey of India

completes the detailed survey, all the missing boundary pillars will be permanently

established: and in case any encroachment is found in Reserve Forest [Land in question.

legal action shall be initiated as per the provisions of Indian Forest Act, 1927 following

due procedure of law.

As per the interaction with local people of the area, it was conveyed that a temporary

Kachha pathway of around 200 mtr. length (Annexure 4) was being used by them for

many years for convenience purpose, as it shortens their connectivity to main

Sahastradhara Road by about 3-4 kms and the same is being obstructed from time to time

by the field staff of Raipur Range by digging trenches. In the month of October 2022

also. the team of Raipur Range, Mussoorie Forest Division, had dug trench in this area.

for preventing any unauthorized movement, remnants of which could be seen and was

also verified by the photographs shown by the field staff, which has also been admitted

by the petitioner in his petition (Annexure S). During the site visit, the kaccha path was

again found to be closed by digging trenches at both its ends and sign board put up by

the staff of Raipur Range was also found (Annexure 6). The local people requested the

committee members 10 allow them to use this kaccha path and to instruct the Forest

Department officials not to obstruct it permanently.

The area was also rapidly checked for any residual stumps of Sal (Shorea robusta) trecs.

and it was found that there were no visible stumps or fallen trees ctc. that could indicate

that any tree has been illegally cut in this area. Also as per the instruction of Divisional

Forest Officer, Mussooric, all the trees in this arca have been duly counted and marked

for ensuring their protection and regular monitoring. (Annexure 7).
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the area 1 :
area in question are owned by private individuals and there is no real estate company/builder

csent adjoining the reserve lores . : . .- :
present adjoining the reserve lorest boundary & no evidence about selling of forest land was found.

Interpretation of the Committee: In light of the above-mentioned facts and perusal of documents. it
is safely inferred that:-
1. There was no illegal felling of trees and fresh cutting of kaccha path for widening in this
arca. as alleged by the petitioner.

Although there is a temporary kaccha pathway of around 200 mtr. . but it has been in use

(]

by the locals and forest staff since past many years. which is also validated by Google

Earth Imagery of past ycars.

On the issue of alleged encroachment in this arca, as informed by the Range Officer,

1s2

Raipur. there is no reported case of encroachment in this area. But to further ensure the

protection of reserve forest land, PCCF(HoFF) Uttarakhand, vide D.O. letter no kh-

144/29-3(3) dated 06-08-2024 has requested the Surveyor General of India, Dehradun

for conducting a detailed survey. so that few missing boundary pillars can be re-

established and in casc any land is found encroached then suitable legal action will be

taken against the encroachers.

Extent of damage: To check the extent of damage caused in the reserved forest area, it was found that

the temporary kaccha path of around 200 mtr. length is witnessing soil erosion. The Divisional Forest

Officer. Mussoorie informed the committee that a proposal for plantation and eco-restoration of this

area was sent for approval and at present the plantation and eco-restoration works at the site is in

progress under CAMPA scheme. (Annexure - 9)

Sh. Dhananjai Mohan, 1FS
Principal Chiet Conservator of
Forests (HoFT).

Regional Oflicer,
Mol &CC Delradun
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As per the revenue rec oty o . ; 11§
P enue records of the area (Khata KhatoutiX Annexure 8), all the lands northwards of
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